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Rural Housing:

f  Sliri Sivam urthi Swamy:
4 1 4 Shri  R. S. Tiwary:

[ S h r i  D. C. Sharm a:

W ill the M inister of Wovks, Housing 
and Supply be pleased to state:

(a) how much am ount has been 
actually spent for ru ra l housing works 
in the country during the F irst and 
the Second Five Year Plans State- 
wise, if available;

(b) how much fund has been allot­
ted in the Third Five Year Plan, 
State-w ise; and

(c) ihow much amount has been 
allotted for 1962-63, State-wise?

The M inister of Works, Housing and 
Supply (Shri Mehr Chand K hanna):
(a) and (b). A statem ent showing the 
Central assistance drawn by each 
S ta te  Governm ent during the Second 
P lan  period and the funds allotted to 
it for the Third Plan period, under 
the Village Housing Projects Scheme, 
is laid on the Table. [See Appendix 
I, annexure No. 48]. The Scheme 
was introduced only during the 
Second Plan period.

(c) The allocation of Central assis­
tance to be made to State Govern­
m ents for the current financial year 
under the various Schemes, including 
the Village Housing Projects Scheme, 
has not yet been determined.
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Wages of Hubli Co-operative Cotton 
Mill W orkers

416. Shri Mohsin: Will the M inister 
of Labour and Employment be pleas­
ed to state:

(a) w hether it has come to the 
notice of Governm ent th at the wages 
paid to workers in the Co-operative 
Cotton Mills Hubli (Mysore State) 
are extrem ely low as compared to the 
wages paid in any other textile Mill 
in the State;

(b) w hether the recommendations 
of the Textile wage Board will be 
made applicable to Co-operative Cot­
ton Textile Mills also?

The M inister of Labour in the  
M inistry of Labour and Employment 
(Shri H athi): (a) Inform ation re ­
garding wages paid in individual mills 
is not available.

(b) The recommendations are al­
ready applicable to co-operative cot­
ton textile mills unless they a re




